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Title : Situation arising out of the statement made by the Minister of Minority Affairs.
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MR. DEPUTY-SPEAKER: Please sit down.
...(Interruptions)
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MR. DEPUTY-SPEAKER: Now, we take up discussion under Rule 193 on increasing naxalite activities in the country. Shri Basu
Deb Acharia.

...(Interruptions)
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MR. DEPUTY-SPEAKER: Only the statement of Shri Basu Deb Acharia should be recorded.
(Interruptions) 3€; *
15.02 hrs.
(At this stage, Shri Kharabela Swain and some other hon. Members came
and stood on the floor near the Table.)
MR. DEPUTY-SPEAKER: Item No. 33 — Shri Sharad Pawar.
...(Interruptions)

MR. DEPUTY-SPEAKER: Item No. 34 - Shri A. Raja.
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